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Payment Qf interest on money deposit
ed for Telephone Connections

652. DR. LAXMINARAYAN PAi\T- 
DEYA: Will the Minister of COM
MUNICATIONS be pleased to mate

(a) whether as per rules of Posts
& Telegraphs in force at present, 
applicants seeking new telephone con
nections have to deposit amounts 
ranging from rupees one thousand to 
five thousand under different cate
gories at the time of registration;

(b) whether any annual interest 
accruing thereon is paid to the




